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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
NOTIFICATION
Delhi, the 25th March, 2013

No. 24(G)2009/LAS-IV/Leg./1984—The following
Members of Delhi Vidhan Sabha have been elected
unopposed to the respective Financial Committee for the

financial year 2013-14 as shown below against ,

each -
1. Public Accounts Cﬂamittee
(i) Shri Naseeb Smgh
(if) Shri Veer Singh Dhingan
(ii)) Shri Rajesh Jain
(iv) Shri Devender Yadav _,
(v) Shri Nand Kishore /
- (vi) Shri Sumesh Shokeen
(vii) Shri Sahab Singh Chauhan
(viii) Shri Jai Bhagwan Aggarwal
(ix) Shri Shyam Lal Garg

2. Estimates Committee
(i) Ch. Mateen Ahmed
(i) Shri Prahlad Singh Sawhney
(i) Shri Nand Kishore
(iv) Shri Jaswant Rana
(v) Shri Hari Shankar Gupta
(vi) ShriArvinder Singh
(vii) Shri S.P. Ratawal
{viii) Shri Subhash Sachdeva
(ix) ShriRavinder Nath Bansal
3. Committee on Government Undertakings
(i) ShriMalaRam Gangwal
(i) Shri Mukesh Sharma
(iii) ShriRajesh Lilothia
(iv) ShriJai Kishan
(v) Shri Sumesh Shokeen
(vi) Shri Arvinder Singh
(vii) ShriNaresh Gaur
(viii) Shri Ramesh Bidhuri
(ix) Shri Kulwant Rana
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